FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF AARTI SUITINGS PVT. LTD

RELEVANT PARTICULARS

Name of corporate debtor

AARTI SUITINGS PVT. LTD

2. | Date of incorporation of corporate | 01/02/1994
debtor
3. | Authority under which corporate | Registrar of Companies ~Jaipur (Rajasthan)
debtor is incorporated / registered
4. | Corporate Identity No. / Limited | UI8108RJ1994PTC007997
Liability Identification No. of
corporate debtor
5. | Address of the registered office and Reg. Office: E-187, RIICO IlI Phase, Bhilwara Rajasthan
principal office (if any) of corporate | -311001
debtor
6. | Insolvency commencement date in | 17" June, 2021 (NCLT order no- CP No. (IB)-
respect of corporate debtor 02/9/JPR/2021
7. | Estimated date of _closure of | 14™ December, 2021
insolvency resolution process
8. | Name and registration number of the | Rishabh Chand Lodha
insolvency professional acting as | Registration No: IBBI/IPA-001/IP-P01075/2017-
interim resolution professional 2018/11766
9. | Address and e-mail of the interim | E-5, Shraman Basant Vihar, Gandhi Nagar, Bhilwara,
resolution professional, as registered | Rajasthan -311001;
with the Board
rishabhlodha57@gmail.com
10.| Address and e-mail to be used for | Rishabh Chand Lodha
correspondence  with the interim | Address: E-5, Shraman Basant Vihar, Gandhi Nagar,
resolution professional Bhilwara, Rajasthan -311001;
IPE Address: AVM Resolution Professionals LLP
8/28, 3rd Floor, W.E.A., Abdul Aziz Road, Karol Bagh,
New Delhi — 110005
Email id:- cirp.aarti@avmresolution.com
11.| Last date for submission of claims 1" July, 2021
12.| Classes of creditors, if any, under | No class of Creditor could be determined at this

clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

Stage




13.] Names of Insolvency Professionals | Not applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

8/28, 3rd Floor, WEA, Abdul Aziz
New Delhi- 110005

(b) Not applicable

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench, Jaipur has ordered the
commencement of a corporate insolvency resolution process of the Aarti Suitings Pyt. Ltd on 17"
Jillle, 202 l- Ty ! P
of Aarti Suitings Pvt. Ltd are hereby called upon to submi
“ July, 2021 to the interim resolution professional at the address m
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CROSSWORD 4460

OVER THEHEDGE by Michael Fry & T Lewis

DAY TODAY

BY PETER VIDAL

RJ CONFRONTS 2020... WL, N %5 SNOW SOMETIMES YOU JUMP THE
LOOK, M JUST A YEAR IN WHICH | [ut B o) Iy SHARKNADOY SHARK....SOMETIMES THe ARIES (Mar 21 - Apr 20) LIBRA (Sept 24- Oct 23)
A LOT OF CRAP HAPPENED. T - -E'EE' % Bt ' SHARK JUMPS YOU. Acursory glance at Acurrentalterationin
DIDN™T MAKE [T HAPPEN! ;-lﬁrﬁh what other people your financial
i ENEM - - are doing should situation could be the
i /' YEP! . . - _ revealawonderful ‘ harbinger of big
: R 7 range of interests and activities.  things to come. You may indulge
! ; There may also be something yourself in petty extravagances
: g i — you can join in with that has so while you can, and formulate
; - g : tJ' far slipped your notice, and it careful plans for all domestic
B ) may perhaps add a new investments and property deals.
i k L dimension to the quality of Sometimes petty details can
| L ..E‘ your life. seem to be adistraction, but you
- won't get very far unless you
3 ; TAURUS (Apr 21 - May 21) tackle them head on.
3 (,:’,_ (;—- o - i ) You ought to be
o 2 r ' “) ~ i thinking and SCORPIO (Oct 24 - Nov 22)
con o A N planning ahead, Not everyone is
taking advantage of feeling happy about
m & AUBBES by bill Watterson improving social contacts. By current
the best estimate you have developments.
about another two weeks to Partners and close associates
“ r fﬂl I EET HRE I. E’I.DE H‘f THEN CAN 1 2 develop an important new may still be out of sorts, but the
™ MY BED MATTRESS P ICYCLE ON HANE A QODKIE? Eﬁlﬂ friendship, but you shouldn't general situation looks rather
Across Down P THE mF - N leave it too long. Somebody is encouraging. If you concentrate
1 Everyoneina great hit shows 1 Sendaletter butdon’t expect o waiting to hear from you. on one-to-one encounters and
delight (6) anything to come of it (5,3) intimate liaisons you may enjoy
4 Scratch game (8) 2 Not for heavy drinkers? (5,3) ’I' C‘Pﬁlﬁ GEMINI (M\x%l Za%t-g;lglz ilezs yourself rather more.
9 Dressed up and ready to go? 3 Workmanin stone (4) . .
(24) 5 Distorted opinion the rooster (f ﬂ"f - ﬁllve Wlthtolne hand SAGHTARI};;SNOY %3 -Dec22)
10 It may turn tail and still be has of life? (8,4) o Wﬁ%iﬁg oiﬁigway ﬁnareli?asl aletzlrgntion
aggressive (8) 6 Portarea(4) - ] _ her, ,
12 Dinesin style at smart 7 ltgives youawalkoverin the gitrasl;ll]l(i/r[fraslliss, ‘S/\lfliﬁlﬁgiglgg it g?fl; 2?3111]1% E%Vgrgsgt
4 :
13 lr:?lifgael;rtéli;tligcll of abook(5) 8 aaenilses(eGrzt out after some full power from your sign, and and prove how forgiving and
14 Food produced in layers (4) hesitation (6) still you must soldier on alone. I magnanimous you can be. Your
17 t?uit?l Fhe opposite of true 11 Large sunl1 not declared L_ S(c))rrrll ; ‘gllllrrlll:f ;1(1)31/1012; should lfl;\lllce)llrJ ?glglg]grl;?l;o; at?tfeciiaggs
umility (5.7) apparently (6,6) ) burdensome responsibilities to and pleasant domestic routine.

20 Away to get up quickly and
have first nod perhaps (4,4,4)
23 Still in uniform (4)

15 Wild anger of Lear’s daughter
(5)

16 Begin to show surprise

MARVIN by Tom Armstrong

one side and put your feet up.

CANCER (June 22 - July 23)

Other people may expect you to
take responsibility, though.

2 LTI e b TGl ) , You may make it CAPRICORN (Dec 23 - Jan 20)
5 Ig;gig\i‘:gghﬂ;ﬁtsgj;gstg Egzlch (188) Lies self-injured seeming dead MAEEL WANTS TO wH-’r CAMJ'T EHE ENE 5“& wﬁ ”TE '5':|METH|”|5' EATE ﬁEE u!-r- Exdc-rl;f clearthatasfaras It's no wonder you
2 . - personal are hard-pressed to
(4) . o 19 Fishin turn goes bad (8) FOSTER A CAT BECALISE THAT LOVE TO YOU 7, THAT WILL BE KNOWN FOR THAT relationships are fulfil all your
z gﬁg Eitugszﬁllaoztli%’r‘l"(’g)hom 2 (Té))e Parisian sees off the tenant SHE HAS SO MLICH AL MORE .ﬂFFECTIvﬂ‘HATE____, i concerned you are determined ' commitments in
29 Aninscllicftior{ofcold erhaps 22 Adoptanew attitude inslee LOVE TO ﬁNE___..-f” \/ 1 © break with the pastin one ylewoftl}e shee.rnumberof
perhap p p o . A important respect: in future irons you've got in the fire. You
(6) . (6) i . L § other people are going to have may begin with careful thought
30 Sense agreement in the crew 26 Fruit found on the ground in i to listen to you. However, ifthey  and move on to consider any
(8) . New Zealand (4) [ feel that they are already paying  duties that may quietly be
31 Isnoop around and discover a 27 Opento defeat g you too much attention, you dropped. But don’t leave
cause of death (6) (4) i - could have a problem! anyone in the lurch.
Solutions Crossword 4459: Across: 1 Seoul, 4 Masseur, 8 Hie, 9 Deduction, 10 Michael, : i LEO (July 24 - Aug 23) AQUARIUS (Jan 21 - Feb 19)
11Emes, 13 Remote, 15 Mentor, 18 Taste, 19 Take out, 21 Mainbrace, 23 Bar, 24 g | Ifyoustill can’t see Financial
Dungeon, 25 Seems. Down: 1 Schemer, 2 Overcomes, 3 Lydia, 4 Models, 5 Secrete, 6 El, i = the light at the end of circumstances
7 Ranks, 12 Notrouble, 14 Tremble, 16 Returns, 17 Strain, 18 Timid, 20 Knees, 22 lan. ; = the tunnel, it's should go some way
because you're towards restoring
walking around looking at the your faith in human nature. You
ground.cllﬁaise ﬁlourlgighgs tothe are natu;ally gen_er(l)]us ganﬁl iq
| stars and you'll realise that seems that now is the right time
m Difficulty Level 2s (o] there is no burden or care so to spread a little largesse
Instructions 4 3 7 o _ —= great as to detract from the joy amongst family and friends.
Given below are four jumbled words. Solve the jumbles to make proper words and move them to To solve a Sudoku puzzle, g T B'513 9 214 6 1 that comes with genuine love. You'd better keep something
the respective squares below. Select the letters in the shaded squares and jumble them to get digitfrom1to9 back for yourself, though.
theanswer for the given quip. ~ sveyeigrom 8 2 5 32 114 B 8IT 9 5 VIRGO (Aug 24 - Sept 23)
givenquip. must appearin each of the = i
It's with bad sentiments that one makes .~Aldous Huxley (4,6) = : PF_) : 5 3 E. 1 A In one particular PISCES (Feb 20 - Mar 20)
(g} nine vertical columns, in () 016/4(1/7/5|8/2|3 area of your chart You are a great deal
< each of the nine horizontal 5 "j_} g. a 14/ 8(7 8/8[(2 39 the stars are looking smarter and more
HYEOO GIIPDN - rows and in each of the =) buoyant and intelligent than
1 o nine boxes. 9 4 8 ) 8 39|12 14|16 5 7 creative, but in another they're certain people
J- | ] ._I_. (@) decidedly sober and serious. realise. It’s just that they don’t
| o 4 917 % 2I51T|I6 39|71 8|4 Perhaps that means understand how you operate.
FKLOS AEISGV e = you'll be able to span the Now you should put partners’
8 D'f_f'cu“y Lev?l _ i 3 D|1 7 |: | 4|7 8|52 3|91 86 complete range of human irrelevant opinions and advice
_-_- . | . | | Is=Veryeasy; 2s=Easy; 5 1 9 = Bl1/2|/0!/6!/7134!8 experience. You might even to one side and follow your
. ! i M L 3s=Medium; 4s =Hard, | soon try out activities that intuitions completely. For
5s=\VeryHard; 6s= (@) 69 3|8 4 1|5 7|2 you'd always thought were not  safety’s sake, always keep a
oo 1 [ P . | : paeyssa
ASIXNH SNOP[Y - ‘S[9AOU POOS S3YBLL SUO JeY] SJUSWNUIS Peq YIMS,]] -Iomsuy SEES e — —— - (7p) oryou. dCk-up plan.
ADVSIA ‘NIDAId ‘SH104 ‘AJO0H :NOILLNT0S
ak, -"IE;'\- H L L] ,
» RAJASTHAN STATE MINES & MINERALS LIMITED _ h ' MEHAI TECHNOLOGY LIMITED ﬁ_—_-_:‘;& Karnataka State B“Ildlng & Other Construction Workers’ Welfare Board
M (A Government of Rajasthan Enterprise) a !'(F- C"! Kk Mehai Technology Private Limited) | i N Kalyana Suraksha Bhavan, ITI College Compound, Bannerghatta Road,
I, Manrs Niarg, Udsipur — 18580 ormerly known as Mehai Technology Private Limite bt o ] . ) . . .
m-»..éurmm;ﬁlw-ifmsﬁ?gr:} (139412426766, 2428720 Regd. Office: B-40, Sudarshanpura Industrial Area (extension): Jaipur-RdJ -302006 {,_:E;fij Bengaluru-560029 Ph: 080-29753350 email: karbuildworkerswelfare@gmail.com
1= ponirats oo remml asthan.gov.in PRyt ; - _ 5 _ [ - . .
NOTICE INVITING e-TENDER R Corp. Office: Unit NO-gIONB., Z;qﬂ%gblzfggﬁ?ggégfgk_raﬂgﬁ %%%&56\%&33961” Lake Kolkata-700091 No: KBOCWWBI/E-Auction T4 to T5/FD-04/CR-04/2021-22 Date: 18.06.2021
HIT No. & Date Description of Work . ¥ ; o Wahcita: . . . -
e-Tendar no. Cont-| Excavation & Remuval of 162,50 Lac Bank Gt Meter Rook from . Email: meha|.tecfhnolo-gy@gmall.com Website: www.mehaitech.co.in  Rs. (in Lakh) E AU CT I O N N OTI F I CAT I 0 N
[a2021-22 dated CE'I['ﬂlF‘IHPIEI'[A& Part B ad amarkolra Rock ;lﬂgplﬂlﬂ Bdire Extract of Audited Standalone Financial Results for the Quarter and Year Ended on 31st Mal’ch,2021 Board IS InVItIng Competltlve rate Of Interest through e_BIddIng on the e_Procurement por‘tal 01
1606, 2031  LBK|Udaipur (Rajasthan) Contmact value Rs. 261.71Crom, EMD Quarter] Quarter Year Year . . . .
No. MML2122|261 71 Lacs. Tander Feas Rs, 47201 . Ended | Ended | Ended| Ended Govt. of Karnataka from the Regional / Zonal / Head Offices of the Nationalized Banks for Non-
WL OS00046 r Particulars Callable Fixed / Term Deposits of ‘Surplus Funds’ as below.
Otner larms & conditions hava been given in delaiad tandar for which plaase visit us 6l No 31.03.2021 31.03.2020) 31.03.2021 31.03.2020 P P
DUr wabsile WwWW.remm.com of www.sppp.rajasthan.gov.in or “Audited Audited| Audited| Audited| SI Last Date Period of |
ﬁgﬂﬂﬂgﬂﬂwﬂwmmlw i R SM [Advmin.) 1| Total Income from Operations (net) 75.33| 418.28| 511.87| 2468.74 No. Auction Notice No. E-Auction uploading Investment
2.| Profit/(Loss) before Exceptional ltems and Extraordinary ltems and Tax 8.28] (43.06) 12.18 (9.24) — .
DOL/Z20271-22/ Investiment or Cess amount
Punfab Watiomal Bark, Ccle Ofice. Tvd looe IC Buding | || 51 22 J700L7 FL008) 1G1 e Poriodt S o0 fax (arter sp walo 1278 5.4 1 AUCTION9 of Rs. 1000 Crore (Term 4)|  22:06-2021 1 Year
Wems Suh Gty Genler, Ugipur-F13002, Ph.; 0E92-26A8005 )
- PREMISES REQUIRED ON RENT 4. _'F‘et‘ IPE:Of'“ (L;’]SS) fm“? Ord'”afry ‘t\ﬁ“"'“es gﬂer fax .5 (2607 00/ (7.0} ) DOL/2021-22/ | Tnvestment of Cess amount o oooor | 1 Yoar
Panjab National Bank required premises for bank Sranch in Rajsamand District at the o, lotal Lomprehensive Income for the perio 5.42] (28.57) 867| (7.03) AUCTION10 of Rs. 187 Crore (Term 5) .06.
following location, 6. Paid up Equity Share Capital (Rs.10/- per share) 1071.00f 1071.00| 1071.00( 1071.00 P _ _ I |
S Mo Hame ofPlace | Reglon category| PR —— 7] Reserve excluding revaluation reserve e-Auction documents should be submitted electronically through e-Procurement porta
— Earnings per share (a) Basic (0.05)] (0.27) 0.08] (0.07) (https://leproc.karnataka.gov.in) under department of Labour for further information please
1. | Branch- Bheem Semi Urban | 900 Sqi.+ 80 Sqi. (for ATM) {+-] 15% :
e e e T e R e (b) Diluted (0.05)] (0.27) 0.08] (0.07) contact Deputy Secretary of the Board Phone: 080-29753350/54/56, Mob: 9448533794
i e P FITICHMTR L S e iy skl Notes: 1. The above Is an extract of the detailed format of Financial Results filed with Stock Exchanges under duri ffice h
ildingPlot preferably at Bheem, Det. Regamand on ground flooe and can changed! . . . . : X uring office hours.
il : g : i 2 A Regulation 33 of SEBI (LODR) Regulations, 2015. The full format of the Financial Results is available on the Sd/-
addniom'Constructon a5 perhank requiremsnt and encugh space of paking, full @stad of heir . Lo \ . . ! )
buikling sile of plod, desired rent per sqit. Faw map and premises awnership docurmenls with Stock Exc;har]ges WebS|te (www.bselnma.com) and on Qompany s website (www.mehaitech.co.in). _ DIPR/DDU/LC/593/2021-22 Joint Secretary, K.B.0.C.W.W.B
tite copy of technical and fmancial tender sealed in each separate envelope after that keep all in 2. The said Flnan0|e_1l Results were reviewed by the Audit Committee and approved by the Board of Directors STAY PROTECTED FROM COVID-19. NO CARELESSNESS UNTIL THERE IS A CURE
third ermvelope to reach upto 30.06.2021. 05:00 PM to Circle Head, Punjab National Bank, of the Company in its meeting held on 18.06.2021. . L s e = ~ -
Gincie Ofice- Wird Froor, LIC Buiiding, Sub City Center, Udalpur-313002. Bank reserve the Place : Jaipur Mehai Technology Limited f @ Wear Mask f + : { — | Qr% Maintain Hand Hygiene
rights T accepUieject any peopnssl without asskning any resson, For deteds vis® our Date : 18-06-2021 SD/- MANAGING DIRECTOR l..:" Follow Physical Distancing
Authorised wehsite wasw prdindia,comtenders Plegse wiibe on main parl of ensvelope ahowe
thie addeess " proposa al boilding/pramiess b Branc’ Circle Head ]

= o e P E] -5 -

FORM A FORM A
PUBLIC ANNOUNCEMENT PUBLIC ANNOUNCEMENT
(Under Regulation & of the Inssdvency and Bankruploy Board of India [Under Regulation & of the Insolvency and EankmpdnEBmM of redlia
{insolvency Resolution Process for Corporate Persons) Regulations, 2016) (Insalvency Resolution Process for Corporate Persans) Requlations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF FOR THE ATTENTION OF THE CREDITORS OF
ADIG JEMTEX PRIVATE LIMITED AARTI SUITINGS PVT. LTD

Bandhan
Bank

Demand Notice to Borrowers

RELEVANT PARTICULARS RELEVANT PARTICULARS
¥ - 1 ' I3 1 1
=y of orporay Dvtior ADIG Jumizx Private Limited Hamnfcnrpﬂala_g_ubmr : AART| SUITINGS PVT. LTD. The under mentioned account turned into NPA and demand notice issued by Bandhan Bank Ltd. to the following
2.1 Date of incorporation of Corporate Deblor | 23122010 2 | Drate of incorporation of Corporate Debbor | 01021554 L 3 : ; .
3| Authority undar which Corparate Dabtor | FeQisirar of Companies —Jaipur (Ra@sihan) | | | Aulherity under which Corpoeale Deblor | Regstrar of Comparies —Japar (Raastnan) borrowers under Sec.13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of

| s incorporabed [ ragistared
3 | Corporate Ideriiy Mo, | Limited Liakdity
l|!!|'!'n|fl":i_llll,:ll'| Mo, af Carparste Dabior
5. | Address of tha ragisiensd office ard

& inconporaled | regislered

Corporate idantity Mo, § Limited Liabiity
lerdfication Mo. of Corporate Debdor

Addrass af lhe regesternd office and

Sacurity Interest Act [Tha Act), 2002 was returned unserved. Hence, this notice is issued to you all and public at
large through publication.

W T SR I0PT 3550 3 LME108RMOBPTCOOT BT

| Regislered Office E-377, RICT bnd. Anea, Hamingarh | Registered Office: E-187, RICO 11 Phase,

om

prircipal office (if any) of Corporate Dablor| Growh Center, Shiwena, Rajsthan- 31001, principal office (¥ any} of Corporate Deblor| Bhiwara Rajasthan 311001 Mame of Description of Date of 0/5 Amount as Date of
8. | Insohenty oomimencament date in 17h June, 2021 (NCLT arder na- B | bodvency commancemant daie in 171h Jura, 2021 (MCLT ardar no- i

sttt CF Hor B0t BUFRI202] " | esgect of Gorporats Debtar P o, (8102 BUPRGE borrowers & mortgaged property Den_‘nand on Date of _ Pasjnnu of
7. | Estimated dats of chasure of Inacivency | 1410 December, 2021 T | Estrnated date of ciosure of msokvency. | 1410 Decemiar, 2021 Loan Account No. | (Secured Asset) Motice/ Demand notice MNotice
W i SRR - L NSO | | |resoidonprocess 0 | Date of NPA
2.1 Hame and Registration numiar of the Rishakh Chand Ledha B | Mama and Registration number of tha Rishabh Chard Ledha

| msahaency professon acling as lilefm | Reg o BEIPADIUPBI DTS20 20961 THS recivency prolessional 80300 &3 Interim | Reg. Mo |BES1PA-001(18-PO1 EFRE017- 2114011 ek : i /

Rreokiiion Frofessond Resokion Professional PAr. Mahesr? All that piece and parcel of the immovable |22.03.202171/] Rs.12,66,616.44|06.06.2021
4. { Address & email of the interim resolution _ | E-5, Shramean, Basant Vinar, Gandhi Magar g .ﬁ.ﬁjﬁféﬂisﬂmaiiqllh.::rmrirr resolution | E-5, Stwaman, Basani Vinar, Gandhi Nagar, Chandra Jain property admeasuring about 1001.00 sq. 31.10.2019

professionsl. A5 regubered wilh the boaid | Bhikeara, Bajasihan 311001 profeasional, &3 regisienad wih the board | Brilwsara, Rajasihen -311001 i i # 2

Emalk: ishabhiodhas7@gme cam | Emat: habhlodhes7@gmeilcom Mrs. NIT.E Jain ft. -EEI'II:IEI. ‘III:IEIBIEI, Etegd. Patta- 2015000921,

E'.ﬂ.;lljrass. and a-mai to be u=ad for Rishabkh Chand Lodha | Address and emree 1o Be used fr Rishabh Chand Ledha LDEIFI 'ﬂ'"c ND' Dt-15/04/2015, Final Flot 239, Sﬂﬂkﬂlp

comaspondance wim the Inlerim Address: E-5, Sheaman, Basanl Vinar comaspondance with the imlaim Address: £-5, Snraman. Baszant Vihar B804/2513 Mo. 4, 2, 239, Patta No. 1896, Chakki

Resclufion Prolessional Gandhi Nagar, Biilwara, Rajasthan -31100 Resclution Professions

Emaik: cip_adig@avmnesoition.cam

Gandhi Magar, Bhivara, Rapgesthan 31101

Email; cirp aartiasmresclution com Chowk Jain Luhar Basti, Gram- Paloda,

11| Las! date for submission ol claims a1 Ay, 2021 | 11| Last date for submission of daimes Tl July, Z21 Teh.- Gadi, Dist.- Banswara, Rajasthan-
12| Classies af creditars, i any, under dause [B) | Mo chiss o Creditor could be defemmingd 12| Clazses of creditors, # arry, under clauga {bj| Mo class of Credior could be detammined 127608 and owned by Mr./Mrs. Mahesh
of sub-secion {BA) of secton 21, ascerained | &t this Sage al sub-sacion {6A) of secton 21, asceraired| al this Skaga : ¥ : 2
by tha Inkerim Resclution Professional bry v Inerin R tion Proféssions Chandra Jain and same bounded as under:
13} Mames of insolvency professionals idenified| Mot Aopbcable 15| Mames of inschvency professionals idenliied| Not Applicabie Morth: House of Shyam Kumar

b act & authorised represantaire of creditors
inadass (treanamesioraachclass)

{a) Retevan Terms and

b0 aot &S sithonsed representaine of crediors
| na olass | Iree names kareach :'.‘iEiE_l

14} fa) Redewan! forms and

=/o Tulsiram

East; House of Nathuram S/o Ramji
West: House of Sunil Kumar S/o Pawan
Kurmar

South: House of Prem S/o Manilal

a) Weiti Iink: hitoes:Aibici gov. inthomaldownioads or
IPE Address: AWM Rescluion Prolessional LU
RUA, Srd Floor, WEA, Abdul Sy Rasd,
ik Dezais of autherized representatives | Karcl Bagh, Hew Dahi- 110005

are aypilable at | bt Applicabie
Melce is heesby given fral the National Company Law Tribunal Jaipor Banch, Japur hes ondenad
the commercement of 2 copaorate Insokency resolufion procacs of fhe Aseth Sulings Pyl Lid on
1Th Jupe, 2021
The craditers of Aarti Suitings P, Lid, are kaneby called ugon fo submit their dims with pogl on o
berfore 15t July, 121 1o frainsenimrezobition professional af he address mentoned aganstentry Mo 10
Thefinancisl madiors srall submi el daims with proof by elcironicmaarn ooy, A8 cther oredions may
gl the cleims with proal inperson, by post of by siecironis mesns
& finarcl eredior Belonging Lo a dass, &5 isted agains! the enfry Mo, 12, shall ndicate ils choios of
aufonzad repressniaive from among the fres insolvency professionals ke agamstentry Mo 13Hn act
a5 authorsad representatve of the class Home Buyers inForm CA- NOT APPLICABLE
Submission of tage or miskeading preods of elakm shel attract penallies.

Dty 18 062021
| Place: Bfikwara

&) Web ink: hpetiokl govinhomaldoenicads or | (12
WPE Address: AVM Resalubon Professioral LLFP
128, Ind Flogr, WEA, Abdul Aziz Foad,
{b) Dretails of authorized representatives | Farod Bagh, bew Dalhi- 110005

| are :_r'.-::ilill:lu af b:l!".l'.‘lﬁ:l;:h:i'l‘} |
Motice B herchy given that the Matioral Compary Law Tritunal Jaipwr Bench, Jaipur has ordered the
commancement of 8 corporats msohency resolubon process of the ADIG Jemiex Privata Limited on |
17t Jaune, 1121
T credibars of ADIG Jambex Private LimAed are hersby called upen o submitther claims with procfonor
bakore 15t July, 21021 fo e inferim mesodibion profisssonal ol e addeess menfoned aganseniny Mo, 10
Thefinancal craditoms shall submil their daims with proof by elecinenic means onby Ml othercadiors may
Subrmi] e ciams wilh procdin person, by psiar by eleclonic means
& financial medilor bedonging o a class, as lshed against e eniry Mo, 12, shal indicale is chong of
sulhorised represeniative o among the iheesmeokency professonals fsled ssairsl entry No. 13 e acd
a5 suthonsed rapresantative of e dass Home Bayers in Form CANOTAPPLICABLE.
Submdssion of false or mislesding proals of claim s hall sirect pensties,

Demand made against you through this notice to repay to the Bank, dues with further interest, costs and charges
within 60 days from the date hereof, failing which the Bank will further proceed to take steps u/s.13(4) of the
SARFAESI Act.

The borrower's/mortgagor’s attention is invited to the provisions of sub-section (8} of section 13 of the Act, in
respect of time available, to redeem the secured assetls,

S

Rishabh Charnd Lodha
Intarim Rascluion Profassional of &ar Sulings Pt Lid
_Fltg. [ [=1 IEIE;ﬂF.'I’I.-II411.';P-_FI]1'Z-'|'5.’.E|]1'|'-1[I1El1IFEE_

Sdi- |
Righabh Chand Lodha |

Interim Resalulion Professonal of ADKG Jerrex Privabe Limstad |
_Rep. No.: BBITFA-101P-PO10TS2017-2018/ 11766 |

Authorised Officer
BANDHAMN BANE LIMITED

Place: Banswara
Data: 19/06/2021

Date: 16,06.2071
| Place: Briiwara

Regional Off.: Netaji Marg, Nr. Mithakhali Six Roads, Ellisbridge, Ahmedabad 380006. Ph. 26421671-75.
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